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(b) 54 berths in each sleeper car 
on the B.G. and 48 on the M.G.

8hri D. C. SlMnwi: May 1 know if 
the Ministry has drawn up any plan 
for extending the number of sleeping 
berths to passenger trains also?
Start AUgceaa: Yes, Sir.  The idea 

is to extend the scheme of providing 
sleeping accommodation in the third 
class.  First, long distance through 
trains will have to be taken and then 
only the passenger trains.

Shri D. C. Sharma: May I know if 
these Janata trains are spread equit­
ably over all parts of India?

Shri Alageaaii;  Yes;  subject  to 
correction, I think,  we are running 
aboui 19 Janata  trains now on all 
routes.  We have introduced these 
sleeping berths in the Janata trains 
running from Delhi to Bombay and 
from Delhi to Madras.

Shri T. K. ChMidburi: May I know 
if the attention of the Government has 
been  drawn  to  the  inconvenience 
caused  to  passengers  using  these 
three-tier sleeping berths on account 
of the fact that the topmost berth 
gives very  little space for  moving 
about or even to sit up and has the 
attention of the  Railway Mmistry 
been drawn to the  remarks of the 
Governor of Madras in this respect?

Shri Alagesan:  Yes, Sir; if I may
say so. the  upper berth is a little 
inconvenient. But* we had to intro­
duce sleeping accommodation without 
loss of time and so these carriages 
have been used; but» special carriages 
are under construction.

I  may also draw the attention of 
the  House to the very  favourable 
comments that have been apipearing 
in the Press arfti the wide apprecia­
tion that this has  received at the 
hands of the public.

Short Notice Question mmd Aaiwer

Strike at  Calcutta Pom*

SĴ.d No. 4 Stari ToslMtr Ohatlerjea:
Will the  Minister of Tranoport be 
pleased to state.

(a)  Whether it is a fact that approxi- 
mateftr sev̂n thousand labourers of

Calcutta Port have struck work, as si 
result of which about eighty ships are 
lying idle; and

(b) if so, the causes of the strike?*

ne Depttty Minlnloff of Railways 
ABd Transporl (flhri AUgeâ m); (a)
Ŷa. Approximately 3,000 Cargo Dock 
Workers, other than the monthly paid 
and  those employed  on the  CoaL 
Docks, stopped  work from the 27thi 
November, after a peripd of “go-slow”* 
from the 12th November. The latest 
position is that out of 68 ships in port,
2 are unable to work ashore.

(b) The  men  adopted  ‘go-slow' 
method over certain  demands while 
negotiations with the Port Commission 
<were still in progress. The authori­
ties have expressed their readiness to 
resume negotiations over the demands 
provided normal work is restored,

Shri Tuahar Chatterjea: May I know 
whether it is a fact that this strike 
was only a token strike and that too 
only for a day, and  thereafter the 
workers  were not allowed  by the 
authorities to join their work?

Shri  Alageaan:  The position as
stated by the hon.  Member is not 
correct.  The workers adopted .“go- 
slow” tactics from the 12th of Novem­
ber to the  27th of November—foi 
more than a fortnight—and that was 
very unfortunate.  After that they 
stopped work. There was no question 
of their being prevented from work, 
by the Port Commissioner.

Shri Tushar Chatterjea;  May  I
know  whether it is a fact that the 
alleged “go-slow” work by the workers 
is nothing but the  minimum work 
that has been  prescribed under the 
contract between the workers and the 
port authorities, and if so,: how it is 
charged that there has been “go'rslow” 
work?

Shri  Alagesan: Sir, I have not
followed the question.

Mr« SiMOker; The point is: it is not 
that the workers  were going slow. 
They were doing work according to
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the contract between  them and the 
port authorities.  What they refused 
was the excess of work which was 
expected of them. Is that correct?

Shri Tvshar Chstterjea: Sir, I will 
explain the matter. As long as six 
years back a contract \yas entered 
into between the authorities and the 
workers that a certain  minimum is 
Jbound to be done by the workers.

Mr. Speaker: That is what I said.

Shri  Tushar  Chatterjea: The
■workers  were  doing  exactly  that 
amount of work according to the con­
tract. So, I would like to know how 
dt is charged that they adopted “go- 
«low” tactics?

Shri Alagesan; Sir, the position Is 
Tiot as the hon. Member has put it. 
There were certain demands regard­
ing the filling in of vacancies on the 
primary gang.  All these years they 
were working much  more than the 
minimum prescribed. Their minimum 
wage has been guaranteed and that is 
'Rs. 87-8-0 per mensem.  From  this 
Tiormal practice they  departed and 
fcegan going slow.  .

Shri T. K. Chaudhuri: May I know 
under what circumstances the Civil 
Pioneer Force of the Bengal Govern­
ment were called in to do this work? 
“Was it on account of a request by 
the port authorities or was it due to 
the direct intervention of the Bengal 
Government?

Sfari Abigesaa: Naturally, the House 
-would not like the Calcutta Port to 
ibe paralysed and we are thankful to 
the Bengal  Government for having 
co-operated with us  and providing 
this Civil Pioneer Force.

Shri T. K. ChMdburi: I am asking 
as to who made the request.

Ittr. Speaker: They did it on their
own.

Shri N. B. Chowdhvry: May I know 
whether it is a fact that the port 
authorities  have  forced  the  gang 
"workers in the dock to  earry more 
than -2 maunds ©f load?

Shri Alageaaii: They were carrying; 
it is not a question of their being 
forced by the port authorities. While 
the negotiations on cavtain demands 
were going on, the workers suddenly 
said that they would not carry head­
loads exceeding 1̂ maunds.
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The Minister of Health (lAjk«aiari
Amrit Kaur):  (a) to (d). No sum
was allocated by UNICEF for investi­
gation.  A statement giving the re­
quired information in regard to the 
allocations  made  by  the  United 
Nations Children’s Fund to India for 
maternity and Child Welfare Servicea 
is placed on the Table of the Sabha. 
rSee Appendix IV, annexure No. 8.]

Tourists Visiting India

•812. Shri D. C. Sharma:  WUl the
Minister of Trwpert be  pleased  to 
state the number of touriels  from 
U.K. who Tkilsd India from Janvary* 
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